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No 
Central Administrative Tr1buna1 Prini1 Rench 

Original Application No.635 of 203 

New Delhi, this the 1 9th day of January. 2004 

Honbie Mr.Justice V.S.Aggarwal,chajrman 
HonbleMr.S.A. SinghMember(A) 

1. Shri Ishwar SirlQh, 
Son of late Shri Ram Lal. 
Working as Under Secretary in the 
Ministry of Commerce & Industry. 
Department of Commerce. 
Udyog Bhawan,. New Delhi 

2. Shri B. P. •Sinch. 
Son of late Shri Chandan Singh. 
Working as Under Secretary in the 
Ministry of Tourism & Culture. 
Department of Culture, 
Shastri Bhawan.New Delhi 

3. Shri M.R. Bali, 
Son of Shri Amar Dass, 
Working as Under Secretary in the 
Ministry of Heavy Industries & Public Industry, 
Udyog Bhawan,New Delhi 

Shri Surenider Kumar 
Son of Shri Mo ha r Si n g h, 
Working as Under Secretary in the 
Ministry of Law, Justice & Company Affairs, 
Legislative Department, 
Vidhi Sahitya Praka.shan, ILl Building, 
Bhagwan Dass Road, Opposite Supreme Court 
New Delhi 	 ....Applicants 

(By Advocate None) 

Versus 

I. Union of India, through its 
Secretary ?  
Ministry of Personnel, Public Grievances 
and Pensions. 
Department of Personnel and Training, 
Lok Nayak Bhawar,,Khani Market. 
New Delhi 

The Director. 
Department of,  Personnel and Training, 
Lok Nayak Bhawari. Khan Market. 
New Delhi 

The Secretary. 
Ministry of Finance. 
Department of Expenditure. 
North Block,New Delhi. 

The Under Secretary, 
Ministry of Commerce & Industry, 
Department of Commerce. 
Udyog Bhawari,New Delhi 

4. 



The Under Secretary 
Ministry of Tourism & Culture.. 
Department of Culture. 
Shastri Bhawan.New Delhi 

The Under Secretary 
Ministry of Heavy Industries & Public Industry, 
Udyoa Bhe.war,.New Delhi 

The Under Secretary 
Ministry of Law. Justice & Company Affairs. 
Legislative Department. 
Vidhi .Sahitya Prakashan. ILl Build'ina. 
Bhaqwan Dass Road, 
New Delhi 

The Under Secretary 
Ministry of Law. Justice & Company Affairs, 
Legislative Department. 

& 	 Shastrj. Bhawan, New Delhi 

The Under Secretary,  
Ministry of Home Affairs, 
North Block,New Delhi 	 ...Respondents 

(By Advocate: Mrs. R.Q. Bhutia) 

0 .RP ..RR.AL) 

.Tu.s..ce....V 	Agga.rwa.b.c..t.r.n 

There was rio appearance on behalf of the 

aopljcants on 13,1,200/4.. 	Position once again is the same. 

0. A. 	is dismissed for non-- prosecution. 

S.A. Sin h ) 	 ( V.S. Aggarwa]. ) Member (A) 	 Chairman 
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